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TIlE MINISTER OF PETROLEUM Payment for Food linports from U.S.A. 
A.'1D CHEMICALS AND SOCIAL 
WELFARE (SHRI ASOKA MEHTA): 
The han. member knows that my col-
leagues and I are discussing this 

*129. SHRI S. K. TAPURIAH: 
SHRI YASHPAL SINGH; 

matter with him and other members Will the Minister of FINANCE be 
Of this House and the other House. pleased to state: 
He was present at the meeting only 
the other day and a number of mem-
bers suggested that we should have 
further di$Cussion. We are having 
another meeting. He knows that. 

SHRI SIDDAYYA: In order to get 
the recommendations of the Commis-
sioner for Scheduled Castes and 
Scheduled Tribes implemented. is 
there any proposal to invest the Com-
missioner with more powers or is 
there a proposal to appoint a high-
powered committee, so that  that com-
mittee can get the recormnendations 
implemented? 

SHRI ASOKA MEHTA: The hon. 
member knows that many of hls col-
leagues from this House pointed out 
that this is a matter which bristles 
with difficulties and has to be handled 
veI'Y' carefully. I do not think I can 
enlighten him any more than the 
enlightenment that we got at the 
meeting last Friday. 
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(a) whether the U.S. Government 
ha ve decided to recover the part of 
the price of food to be exported to 
India in dollars; 

(b) if so, the details thereof; and 

(c) the additional burden on the 
balance of payments position specially 
during the current financial year? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORAaJI DESAI): (a) and (b). 
Under the PL 480 Agreements signed 
since June 1967 India pays for about 
80 per cent of the food imports in 
rupees and receives the remaining 20 
per cent against a long-term credit 
repayable in convertible currency. 
This Credit is repayoable in 31 annual 
instalments beginning ten years after 
the imports are made. 

(c) There will not be any additional 
burden on the balance of payments 
position during the current financial 
year as neither interest payments nor 
principal repayments are due in the 
current year. 

SHRI S. K. TAPURIAH: So, it ap-
pears that there is no new change in 
what has been going on up til! now. 
He says that 80 per cent is payable 
in rupees and 20 per cent in converti-
,ble currency. I want to know what 
is the total amount expected to be 
imported during the current year and 
what would be the amount of current 
year's imports to be paid in dollars? 

SHRI MORAR.II DESAI: What will 
be imported in current year will have 
to be paid next year and not this 
year. 

SHRI S. K. TAPURIAH: What 
would be the value of it? 

SHRI MORARJI DESAI: The value 
of imports authorised on 20-2-67 as 
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amended on 24-6-67 will be 24.2 mil-
lion dollars, for convertible 
local currency credit. The value of 
imports authorised against pay'II!ent 
by India in rupees would be 87.8 
million dollars. The total would be 
112 million. Under the PL 480 agree-
ment dated 20-2-67, the valUe is 135 
million dollars. As amended on 
12-9-67, the total value is 
86.5 million dollars worth, 19 million 
dollars for convertible local currency 
credit and 67.5 million in rUpees. As 
amended on 30-12-67 the total value 
is 260 million dollars worth, 46.9 mil-
lion dollars worth for convertible locol 
currency credit and 168.6 million in 
rupees. 

SHRI S. M. BANERJEE: Sir, it 
appears form the statement of the 
hon. Minister that we have practically 
mortgaged our country to the United 
States of America for imported wheat. 
I would like to know, since accord-
ing to the Food Minister and also ac-
cording to the statistics availa·ble in 
our country we have a nice crop this 
year, whether we are going to reduce 
the imports and, if so. to what extent? 

SHRI MORARJI DESAI: There is 
no question of mortgaging this coun-
trv at all. I do not know how it has 
-entered the imagination of the hon. 
Member. 

SHRI S. M. BANERJEE: said 
"mortgaged', not 'sold'. 

SHRI MORARJI DESAI: It is 
neither mortgaged nor sold. 

SHRI S. M. BANERJEE: Thank ~u  

SHRI JYOTIRMOY BASU: We are 
more sensitive than he is perhaps. 

SHRI MORARJI DESAI: I am cer-
tainly more sensitive than the hon. 
Member is and .... 

SHRI RANGA: The han. Minister 
,may come to the point now. 

SHRI MORARJI DESAI: It is very 
essential because all these abuses are 
hurled at the country, not at me; it 
de ~, des the country and not me. 
The hon. Member does not bother 
about that but we have to bother. In 
1his House I cannot allow these re-

marks to pass unnoticed because they 
are against the dignity of the country. 
That is why, I have to maintain it. 

SHRI S. M. BANERJEE: Sir, his 
anger shows that there is no dignity 
left because a dignified man is never 
angry. 

SHRI MORARJI DESAI: I have 
absolutely no anger against hon. Mem-
bers. Why should I have any anger 
in this? 

MR. SPEAKER: The hon. Mem-
ber's question was by how much the 
import this year will be less. 

SHRI MORARJI DESAI: It has 
been stated last year that it will be 
less than the last yoear, much less. 
It is not yet decided. We do not 
know how much We will get. I do 
not think it will exceed seven million 
tonnes. 

SHRI S. R. DAMANI: May I know 
whether in the agreement signed with 
USA for imports under PL. 480 cotton 
is also included? If it is included. 
may I konw whether Government will 
consider the question of stopping the 
import of cotton for the time being 
because of fall in the price of cotton 
in the local market? 

SHRI MORARJI DESAI: These in-
clude all the agricultural commodities 
which we import under those agree-
ments. Whether cotton is actually 
imported or not depends upon our 
requirements. 

SHRI JYOTIRMOY BASU: May I 
know if the han. Deputy Prime Minis-
ter will enlighten the House stating 
the exact amount that remains in this 
country in rupees belonging to the 
USA aid? Secondly, if the)' want us 
to pay that on demand, may I know 
whether we shall be able to pay that 
amount outright? I gather the 
Finance Minister once confessed to a 
person that we cannot pay if they 
demaded the money at once. 

SHRI MORARJI DESAI: There is 
no question of paying at once. As I 
said. it has to be paid over 40 yoears 
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and more and they are in annual SHRI MORARJI DESAI: Not that 

instalments. I know of. 

SHRI JYOTIMOY BASU: Could he 
tell us what is the total amount? 

SHRI MORARJI DESAI: If all 
those details are wanted I shall cer-
tainly give him but not today. 
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SHRI MORARJI DESAI: There 
was a seminar held here in which 
many people came to the conclusion 
that it does not mean deficit financ-
ing. But there will always be some 
people who will hold a contrary view. 
I have no quarrel with them, but it 
is not certainly any deficit financing. 
A part of it, under the agreement, 
the paY'met made in rupees, goes to 
the American Embassy for its expendi-
ture here. This is what we have 
agreed to. They spend it for their 
bona fide purposes. I have II.bsolute-

ly no reason to believe that any of 
it is spent in any wrong manner. 

SHRI INDRAJIT GUPTA: Sir, on 
'1 point of order. On several previous 
...:casions it has been stated in this 
House ..... 

MR. SPEAKER: He can ask that 
question later on. 

SHRI IN"DRAJIT GUPTA: Sir, it 
is a point 01 order. How can he make 
a statement like this? An inquiry is 
being held. Before the results of the 
inquiry arl' available, how does he 
make that statement? 

MR. SPE.UCER: I wilJ give him an 
opportunity later. 

SHRI BEDABRATA BARUA: Is it 
a fact tbat we are importing tobacco 
under PL 480? 

SHRI INDRAJIT GUPTA: The hon. 
Minister's colleagues, the Home Minis-
ter and others, have repeatedly as-
sured US in this House that an inquiry 
is being held into this question of 
whether these funds which are at the 
disposal of the US Embassy are at 
all being used for political purposes, 
like elections and so on. We are still 
awaiting the results Of that inquiry. 
Before that, how does the hon. De-
puty Prime Minister make this cate-
gorical statement that he has no 
ground to think that they are being 
used for any such purposes? 

SHRI MORARJI DESAI: Because I 
had replied to a question about this 
very matter as a result of that inquiry 
some time ago, and there I have said 
that this particular inquirY' has been 
made that PL 480 funds have not been 
used at all for any other purpose. 

SHRI INDRAJIT GUPTA: Are we 
not entitled to know the results of 
that inquiry? Where is that inquiry 
report? 

MR. SPEAKER: That is a separate 
question. 

SHRI D. N. PATODIA: May 
know how the price of imported 
whea\ under PL 480 compare with 
the other international prices like that 
of Australia and other countries? 
Secondly, for whatever we import un-
der PL 480 freight charges are being 
paid in dollars which, we understand, 
are more compared to the freight 
charges of ships chartered by other 
shipping lines. What is the percen-
tage of freight charges that we incur 
on the total cost of imports and whe-
ther these freight charges are more 
compared to that of other shipping 
lines in the world. 

SHRI MORARJI DESAI: If a sepa-
rate question is asked, I will supply 
full informa lion. 

SHRI E. K NAY ANAR: It is re-
ported that there is a bumper crop 
here this year of 95 million tons. If 
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so, may I know why our Deputy 
Prime MiniJter, during his visit to 
the United States, has come to an 
agreement with the Johnson Govern-
ment for the import of 6 million tons 
of foodgrains? Though our Food 
Minister has stated that we expect to 
import 7 million tons Of foodgrains 
this year, there ia a report in the 
press that due to the Vietnam war 
and other reasonR, America is not in 
a position to export 7 million tons of 

wheat to India this :year. If we have 
a bumper crop of 95 million tons, 
what is the necessity for importing 
wheat under PL 480? Could we not 
stop it? 

SHRI MORARJI DESAI: I)ince we 
have to buHd a buffer stock we have 

to import some food this yea,'. 

DR. RANEN SEN: Sometime l:>ack 
Shri T.  T. Krishnamachari, who 'Nas 
the Finance Minister, made a state-
ment in this House that the informa-
tion about the disbursement of the 
rupee currency held by the American 
Embassy on account of PL 480 funds 
could not be known to the Govern-
ment of India. even though the 
Finance Minister tried his best to get 
the information. If that is so, hOW 
does the statement made by the pre-
sent Finanee Minister reconcile with 
the statement made by Shri T. T. 
Krishnamachari, the old Finance 
Minister? 

SHRI MORARJI DESAI: When that 
statement is not before me, how am 
I going to speak about it? 
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Rehabilitation of Koyna Earthquake 
Victims 

+ 
°131. SHRI DEORAO PATIL: 

SHRI RANDHIR SINGH: 
SHRI SHIV A CHANDRA 
JHA: 

SHRI N. K, P. SALVE: 

Will the Minister Of FINANCE be 
pleased to state: 

(a) the nature of help rendered by 
the Central Government towards the 
permanent rehabilitation of the vic-
tims of Koyna earthquake; and 

(b) the details of the demand made 
by the Maharashtra Government and 
the amount given by the Central 
Government? 

rHE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
K. C. PANT): (a) The rehabilitation 
of lJ€opie affected by natural calami-
ties .,. primarily the respomibility ot 
the ~te Government themselves. 
The OfIvernment of India are assist-
ing tho Government of Maharashtr .. 
towards permanent rehabilitation of 
the people affected by the Koyna 
earthquake by way of supply and 
allocation of certain building materials 
and financl«l assistance. 

(b) The ~te Government have 
estimated the likely expenditure un 
permanent rehabilitation measures 
at about Rs. 20 crores against which 
they have asked for a loan of Rs. It) 
crores from the Centre. The expendi-
ture likely to be incurred during the 
curlent financial yetlr is about Rs. 3 
crores. A loan of .Rs. 1 crOTe has 
been sanctioned and further assistance 
",m bp cnn,idered takh.,! into account 
th" p:-ogre.. of actna! expenditure-




